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The Committee has stated that in suit­
able eases banks imy give due weightage 
to  the technical contribution of the entre­
preneurs while giving assistance. It has 
also stated that m appropriate cases where 
the self-smployed persons just start 
business or leave wejl established iobs and 
take up self-employment, the scheme 
should provide for reasonable personal 
drawings during the fust yeai or two 
which will be in addition to the basic 
loan, and that the banks should not insist 
on the guaiantee of third parties Tor the 
grant of loans as a matter or couise

Recommending the use of simplified 
forms for use by professional and retai­
lers, the Committee has stressed the need 
for a suitable machinery tor prompt detec­
tion of unhealthy trends and foi bank* to 
organise adequate follow-up and supervi­
sion aruapgements and for effecting reco­
very of advances according to schedule.

The Committee tecommended that 
Reserve Bank of India may work out a 
suitable programme to help the small 
entrepreneurs who are put to difficulties 
because of delay in pa>ment ol their bills 
by large and medium industries and by 
Government Derailments and public sectoi 
concerns The Committee has also 
emphasised the need for ciedit-plannmy 
and for financing ihe schemes on the 
basis of additional deposists mobilised by 
the banks

The recommendations of the Committee 
are being processed by the Reserve Bank 
of India and the Government The Reserve 
Bank of India on March 19, 1971 has 
issued a circular letter to the C hiet 
Executive Officers of all commercial 
banks indicating a set of broad guidelines 
based on the Thakkar Committee Report 
Banks have also been asked to liberalise 
the terms and condition» tn the manner 
suggested by the Thakkar Committee.

A Committee has also been appointed 
under the Chairmanship of K N R. 
Ratnenujam o f Reserve Bank of India 
to tyofc into th* question of wodpe

delays of payment o f bills due to  small 
scale industries by medium and large 
scale industries and suggest suitable
remedial measures.

The matter was also considered at the 
conference of C ustodians held m the 
last week of Apnl 1970, when Vitta 
Mantri/M imster of Finance suggested to 
the Custodians to send their views and 
suggestions on the implementation of 
Thakkar Committee Report He has also 
suggested to them that Branch Managers 
should be encouraged to bring in their 
ingenuity, acumen and skill in identifying 
suitable persons who can take up self 
financing schemes and (manic such schcmes 
in a liberal mannei

Expenditure in setting up of Jawahjr 
Lai Nehru University

675 SHRI MANORANJAN HAZRA: 
Will the Minister of LDUCAT10N AND 
SOCIAL WFLIARF (SHIKSHA AUR 
SAMAJ KALYAN MANTRl) be pleased 

to state the total expenditure that will be 
incurred by the Central Government in 
the setting up of Jawaharlal Nehru 
University to Delhi thiough University 
Grants ( ommisaion grants, etc

THE DEPUTY MINISTER IN THE 
MINISTRY OT EDUCATION & SOCIAL 
WELFARE (SHIKSHA AUR SAMAJ 
KALYAN MANTRALAYA MEN UP- 
MANTR1) (SHRI D. P. YADAVA): 
The University Grants Commission has 
pros ided an outlay o f Rs 6.50 crores for 
the development programmes o f the 
Jawaharlal Nehru University during the 
Fourth Five Year Plan. The University is in 
the process o f being set up and it is difficult 
at this stage to indicate the to ta l expendi­
ture that wtll be required In th is regard.




